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Demand for 'National Maritime Heritage Festival' status to Bali jatra at Cuttack

DR. SASMIT PATRA (Odisha): Thank you, hon. Chairman, Sir, for giving this
opportunity. This 1s an issue which 1s extremely close to the hearts of the people
of Odisha. 1 rise to place my demand for according National Maritime Heritage
Festival status to the Bali Jatra Festival of Odisha which happens in Cuttack. Sir,
to appreciate what 1s Bali Jatra, we need to go back into history. This is an ancient
festival which is held in the city of Cuttack in Odisha which commemorates the
glorious tradition of seafaring activities of Odia mariners, who were called as the
Sadhvas in the ancient times. These Sadhvas used to sail to distant lands in those
days when globalisation was not there. They used to go to the distant lands of
Bali, Sumatra, Java and Borneo for trade and cultural expansion. This trade and
cultural expansion which connected the Kalinga era and the ancient era of Odisha,
with the South-East Asia 1s celebrated through the Bali Jatra. It takes place in Cuttack,
the Millennium City. Therefore, it has rich social and cultural importance. Our hon.
Chief Minister, Shri Naveen Patnaik has demanded that National Maritime Heritage
Festival status be accorded to the Bali Jatra, through a letter to the hon. Tourism
Minister on 12th November, 2019. Sir, T would like to reiterate that Bali Jatra has
got strong ties with the people of Odisha, has strong cultural ethos with the people
of Odisha and, therefore, by according this status, we are not only locking at
heritage but actually we are remembering the rich history that Odisha and India has

on seafaring.

SHRI PRASHANTA NANDA (Odisha): Sir, I associate myself with the matter
raised by the hon. Member.

DR. AMAR PATNAIK: Sir, I also associate myself with the matter raised by
hon. Member.

SHRI BHASKAR RAO NEKKANTI: Sir, I also associate myself with the matter
raised by hon. Member.
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SHRIMATI SAROJINI HEMBRAM (Odisha): Sir, I also associate myself with
the matter raised by hon. Member.

SHRI RITABRATA BANERIEE: Sir, I also associate myself with the matter
raised by hon. Member.

DR. NARENDRA JADHAV (Nominated): Sir, I also associate myself with the

matter raised by hon. Member.

Need to ensure water share of Rajasthan as per the Inter-State water agreement
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